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(SHRI DIGVIJAY SINH) (a) Yes
Sir.

(b)- The proposed policy aims at :

(i) Protection and enhancement of
existing natural forests alongwith
their flora and fauna;

(ii) Rapid increase in forest and
grass cover on all degraded and
denuded lands unfit for perma-
nent agriculture; and

(iii) Environmentally compatible and
efficient management of the
forest resources.

This approach is suggested to
meet the following vital needs :

(i) Maintenance
stability;

of environmental

(ii) Conservation of natural heritage
through preserving flora, fauna
and rich biological diversity;

(iii) Safeguarding the welfare of the
Tribal communities;

(iv) Generating productive employ-
ment for the people in the rural
areas;

(v) Meeting the needs of fuel, fod-
der and minor forest produce
for the rural and tribal people.

(c) The draft policy is still under
consideration. .

Terms of Warranty for Maruti Vehicles

7951, SHRI N.K. SHEJWALKAR :
Will the Minister of INDUSTRY be
pleased to state :

(8) terms of warranty “and after
sales service offered by Maruti Udyog
Limited to its cansumers;

(b) for what period of time will
(i) free after sales service (ii) free
rephumknt of spare parts be provided
to purchasers; and
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(c) the-salient features of the com-
pany's policy relating to pricing of spare
parts, servicing after warranty period
and availabitity of imported spare
parts ? :

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI-
PATTABHI RAMA RAO) (a) and (b)
The warranty on the Maruti car is- for
a period of 12 months from the date of
delivery, or until the vechicle has beem
driven for 20,000 kilometres, whichever
occurs . earlier. The warranty on the
van is also for 12 months from the date
of delivery, or until the vehicle has been
driven for 16,000 kilometres, whichever
occurs earlier. For the pickup type
vehicles, the warranty is for six months
from the date of delivery, or until the
vehicle has been driven for 16,000 kilo-
metres, whichever occurs earlier. In
addition, Maruti is providing a free pre-
delivery inspection servic, as well as three
more free inspection services. These three
services have to be completed within the
prescribed kilometrage, the last service
being within 5,500 Kms, Free replace-.
ment of parts would be possible, M
terms of warranty policy, within the

~period of warranty,

(c) The company policy is to make
available all neccessary, spare-parts, in-
cluding imported spare-parts, and to
price them in accordance with rcason-
able commercial norms. Servicing faci-
lities, after the warranty period, wotld
be provided through dealzrs and other
approved service outlets.
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Declaring of Shri Narayana Jayanti
and Sawadhi days as Holidays for Cen-
tral Government Offices in Kerala

7953. SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister of
HOME AFFAIRS be pleased to state :-

(a) whether the Government of India
have issued direction declaring Shri
Narayana Jayanti and Samadhi days as
holidays for the Central Government
Offices and undertakings in Kerala for
this year;

(b) if so, details of the direction;

(c) whether Government also pro-

. pose to issue direction declaring these

days as holidays for the Central Govern-
ment Offices and undertakings in Kerala
for ali the coming years; and :

(d) if so, the action taken in this
direction ?

THE MINISTER OF HOME
AFFAIRS : (SHRI P.C. SETHI) (a)
and (b) The Central Government
Employees Welfare Coordination Com-
mittees in Kerala have been advised to
declare the birthday of Sree Narayana
Guru as an additional holiday in Cen-
tral Government Offices during this
year, (1984). Holidays in Public Under-
takings are not regulated by these
ordcrs.

(c) and (d) Future policy in this
rcgard has not yet been formulated.

Rchabilitation of Displaced Persons of
Alumina Plant at Damanjodi in Orissa

7954. SHRI GIRIDHAR
GOMANGO : Will the Minister of
STEEL AND MINES be pleased to
state :

(a) whether the rchabilitation «and
other facilities of displaced persons of
Alumina plant at Damanjodi in Koraput
district of Orissa has been included as
part of the project by the NALCO;

(b) if so, the project report prepar-
ed by the NALCO for rehabilitation
and other related matters, details
thereof; : '

(c) funds provided for rehabih‘t.iion,
compensation and minimum facilities





